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1n view of the written request of Ms. Manisha Bahtt, l.d. Judicial
Magistrate 1-‘irst Class, (NI Act)

Digital Court -03 West District, 'l'is Iiazari Courts, Delhi (Duty Magistrate on 18-06-2025) for
exchange of her duty the following modification i_n the Duty Roster of Judicial Magistrate First Class,
West District, Delhi for the month of June-2025(reference No. 1035-10
14-O5-2025) is being made:-

. .. .. _ C. ...._ .-. __ -. .__ .. _..__....__ __. __. __.-.. ._ , ,. ‘.
“Sr. lNarne of the Judicial Magistrate First Class |Worl<ing ii
' No. 1 1 days 1

O1 i Ms. Manisha Bhau, JMFC (NI AC!‘ Digital Court-O3)
, R/o 3" Floor, G-30, G Block, liast of Kailash, New ‘
' Delhi 110065 l
‘ I

()2 Ms. lielly 1~'ur Kaur, JMI-‘(I(Mahila Court-05)
I R/0 Plot No. t-1-2/ts,'ro1 City,1(undli, Sonipat 1
ii-laryana I

Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicialof June-2025 (refe ence N0 1035-
Magistrate First Class, West District, Delhi for the month
1093/CJM(West)/DR/2025 Dated 14~05-2025).

No..l.i-?.9.6..ZT'..l..l..lil.g ...... ..CJ1VI(West)/DR/2025
Copy forwarded for information and necessary action to:-
Ol. 'l‘he 1Ion'ble Registrar General, liigh Court of Delhi, New Delhi

Through 1.d. Principal District 8: Sessions Judge, (West) ,Delhi
D2. The l.d.Principal District 8: Sessions Judge, (HQ), Delhi
03. The l.d. Principal District & Sessions Judge, (West), Delhi
O4.
O5. 'l'he l.d. offieer lncharge, Pool Car, 'l'is ilazari Courts, Delhi
06. 'l‘he l.d. CJM, all District, Delhi/New Delhi,
07. 'l‘he l.d. ACJNI 8: All Ld. Judicial Magistrate First Class West District, '1'
O8. '1‘he Director of Prosecution, 'l'is liar/.ari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. 'l'hei G (Prison), 'l‘ihar Jail, Delhi/New Delhi. -
11. 'i'he Secretary, Bar Association, 'l'is llazari Courts, Delhi
12. 'l‘he Supdt.Jail, New Delhi/Lock-Up Ineharge, 'l'is 11a-1.ari Courts, Delhi
13
14
15
16
17
18
19
20
21

. l.aw Ofl"1eer,'l‘ihar Jail, Delhi/New Delhi.

. For Uploading on centralized web-site through l.1\YliRS
. 'l'he Video Conferencing, R. No. 211, 'i‘is liazari Cout'ts, Delhi.
. The Care Taking Branch (liq) Br West'I‘is1-lazari Courts, Delhi
.'l‘he Reader to the court of undersigned.
. The Cash Branch, West District, 'l'is ilazari Courts, Delhi.
. PS to I.d. Principal District and Sessions Judge(West) District, Delhi
Office file

93/C.lM(Wcst)/DR/2025 Dated

oitii,‘ tags so.‘ _

16-06-2025
(Summer
Vacation)

109 (Extra.
Block)

18-06-2025
(Summer
Vacation) _

,,. . 553.

(Akriti ahendru)
, ddl.Chief Judicial Magistrate

West District, Delhi
Dated, Delhi the ..2.H.-.e$.¢,25

The I.d. Principal District & Sessions Judge all district Delhi/New Delhi
is llazari Courts,Delhi.

.'l‘he Adrnn. Officer(Judl), liindi Department, R. No. 237, 'l'is liazari Courts, Delhi

Addl. Chief Judici l Magistrate
West District, Delhi


